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BEFORE THE NATIONAL GREEN TRIBUNAL,
SITTING AT KOLKA?TA

oRIGTNAL APPLICATTON NO. O4f 2}26rc2

IN THE MATTER OF:

PARMOD KUMAR SWAIN ... APPLICANT

TfERSUS

THtr STATE LEVtrL ENYIRONMENT IMPACT
ASSESSMENT AUTHORITY {SEIAA), ODISHA & ORS

l&

.....RESPONDENTS

MOST RESPECTFULLY STATE AS FOLLOWS:- r 1 ilAY 2A26

i. ft,.t in reference to para no. 1 to 3, this Appticant has no
comment.

2. That in reference to para no. 4, the arleged inspection Dt,
20 -o3 -2a26 is not cond.ucted .nd the Applicant has been
assured by the authority that due to March 26th workload,
the inspection will be mad.e in the 2'd week of April

3' That in reference to para no. 5, 6 & z has no comment.
4. Site visit obsenration by the Respondent.

The conditions are copied from the E.C. doc,ments but no
field deviation has been reported. And the approvar vrith

s to use of embankment is admitted and no action has

S* for unauth orized use. Further the mechan ized
ining in violation to E.c. condition is not reported.
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Even though the E.c. compliance has been filed that, the
mining is being carried out through loca_r raborer on1y. The
copy of the E.c. compliance s,bmitted b}- the proponent is
annexed herewith as annexure_M

5. That, it is arso recorded that, 22,ooo cum. repracement is
possible as per the mined out void. The copy of the
replacement report is annexed herewith as Annexure_N.

DT. 1 I.O5.2026
BHUBANESWAR

ODISHA

"o*

NT

i., 
Pramod Kumar Sr.t ain, aged about 6T years, S/o Late
ushna Sr,r,ain At- pratap Nagari, po_ Bhanapur, pS_Cuttack*'i

x.' Dist- Cuttack, Odisha_753011, do hereby solemnly affirm
#
Vo*

as follows:-

applicant of the above noted O.A
above statements are true to my knou,ledge.

Prepared in my office

ttt **fl'ft tt tni? $ffi*

,1$/PM ThAl lrrl.'lc\ rtuN't'

(.rjl.:i:rJl i1 J,tjf 14 ilr'!E"

P HERA
ryt slt/ar

DRAWN AND FILED BY

PRAVA RANJAN MISHRA
PLOT NO. 652, EKAMRAVILLA
NAYAPALLY, BBSR-21

e
ffii;ttffg
l:'ffff*#*'n'

,r'S&0 T.dk-,
* J#rmii.ffra

ffifffiffiffi Regd. o$'l-46/09
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i1

VERIFICATIOIT

I, sri Pramod Kumar swain, aged about 6T years, s/o Late
Pranakrushna swain At- pratap Nagari, po- Bhanapur, ps_cuttack
sadar, Dist- cuttack, odisha-7s3oll, do hereby humbly verified that,
the statement made in paragraphs 1 to 5 are true and correct to the best
of my knowledge, information and belief.

I sign this verification on this the 11u, day of May 2a26.

IDENTIFIED
:

|<_qrr.rO.,r JO_16l.r'a

VERIFICANT
/"*-,,"*-"1

Before me

V--
ADVOCATE
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Annexure  -  M5
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Annexure - N13
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